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THE DEPUTY CHAIRMAN: Don't go
beyond the subject-matter.
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THE DEPUTY CHAIRMAN: Enough has
been said about this.
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SHR1O. RAJAGOPAL: Madam, I ssociate
myself with this. I am not going to make a

speech. I condemn this action of the arrest of
Mr. Oomen Chandy.

. RE. FOETICIDE IN BIHAR
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DR. BIPLAB DASGUPTA (West Bengal):
It is somewhat unfortunate that while making
a very important point, he referred to the people
of a particular State.

*Expunged, as ordered by the Chair
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SHRIRAMDAS AGARWAL: No, not at all.

SHRIJIBON ROY (West Bengal): You have
used the word Bihar',

SHRI RAMDAS AGARWAL: Yes, it is in
Bihar only. (Interruptions)

DR. BIPLAB DASGUPTA: Expunge it from
the proceedings, Madam. (Interruptions)

THE DEPUTY CHAIRMAN: Order, please.
There have been reports of girl child being
killed in the foetus itself, but not only from one
State, I must tell you. May be one newspaper
wrote about it, but many other newspapers have
written about this happening in Punjab,
Rajasthan, Madhya Pradesh, Haryana, Bombay
or anywhere. So, I always guide my Members
that when they make an important mention, they
should not destroy its import by bringing in
political overtones. When you say one State, it
means one State. It means you are not concerned
about other States, where the girl child is being
killed. This is not the correct way. If you feel
that a child should not be killed just because it
is a girl child, please make a genera!l statement.
Otherwise, I know, it will be destroyed, because
your statement will be objected to by other
Members.
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DR. BIPLAB DASGUPTA: Madam
Deputy Chairman, the statement that he made
was* He § casting aspersion on..
(Interruptions)... It should not be permitted.
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*Expunged as ordered by the Chair.
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SHRI N.K.P. SALVE (Maharashtra):
Madam Deputy Chairman, what the hon.
Member has referred to is a matter of sheer
national disgrace and shame. If it is happening
anywhere whether in Bihar or Maharashtra or
Rajasthan it is a matter of shame and disgrace.
As an Indian—if it is happening in my
country—I do not know where to hide my face.
Therefore, 1 urge upon the hon. Member—he
is making a very valid point—not to speak in
a manner that this disgraceful affair assumes
a political overtone. That is my request.

...(Interruptions)...
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Everything has been settled. I would look into
the record. If it is happening in Bihar, then
today Bihar's abadi would not have been so
much. Everywhere in India there is so much
of population.
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DR. BIPLAB DASGUPTA: According to
the last Census what is the gender ratio? Why
are there fewer females and more males in
Rajasthan? Don't put all the blame on Bihar
alone. In Rajasthan also there is the gender
issue. It is a very serious problem,
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DR. BIPLAB DASGUPTA: Women have
been neglected. ...(Inrerruptions)...

SHRI N.K.P. SALVE: Just listen to him.
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SHRI RAMDAS AGARWAL: I am telling
you the facts. ...(Interruptions)... ¥ A& &
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THE DEPUTY CHAIRMAN: I adjourn the
House for lunch, for one hour.

The House then adjourned for
lunch at fourteen minutes past one
of the clock.

The House reassembled after lunch at
twenty minutes past two of the clock, The Vice-
Chairman, (Shri Triloki Nath Chaturvedi)
in the Chair.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS — Contd.

THE VICE-CHAIRMAN (SHRI TRILOKI
NATH CHATURVEDI): Shrimati Malti Sharma
is to continue her speech.
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